
THB ARMED FORCES (SPECIAL POWERS) 
CONTINUANCE ACT, 1968 

- 
I No. 10 OF 1968 

\ [27th Marcrh, 19681 
i 

An Act [to continue Armed Forces (Special Powers) Requla- 
for a further period. 

BE it enacted by ~ a h i a m e n t  in the Nineteenth Year of the 
i Republic of India as follqws: -- 
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1. This Act may be c lled the Armed Forces (Special Powers) she* title 
Continuance Act, 1968. t 

Regulation 2. In section 1 of the ed Forces (Special Powers) Regulation, Amendment 
Of lg5' 1958, in sub-section ( 4 ) ,  the words, figures and letters "the 5th :f 

day of April, 1968", the wbrds, figures and letters "the 5th day of 
April, 1969" shall be substitdted. 
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